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of India Gafed the 17th July, 1976.

(xvi}) The Indian Administrative
Setvice (Recruitment)  Second
Amendment Rules 1976, published
in Notification No, GS.R, 1022 in
Gazetie of India dated tbe 17th
July, 1876.

(xvill) The Indian Police Service
(Recruitment) Second Amend-
ment Rules, 1976, published in
Nofifiration Wo. G.S.R, 1023 in
Gazette nf India dated the 17th
July, 1876.

(xix) The Indian Forest Service
{Recruitment) Amendment Rules,
1978, published in Notification
No. G8SR. 1024 in Gazette of
India dated the 17th July, 1976.

(xx) The Indian Forest Service
(Appointment hy  Promotion)
Amendment Regulations, 1476,
published in Notification No.
GS8.R, 1084 in Gazette of Indie
dated the 24th July, 18786.

(xxi) The All India Services
(Leave) Amendment Rules, 1976,
published in Netifica'ion No
G.S.R. 1109 in Gazette of India
dated the 31st July. 1976.

(xxi1) The Indian Forest Service
(Fixation of Cadre Strength)
Amendment Regulations, 1976,
published in Notification No.
G.S.R. 750(E) in Gazette of India
dated the 3rd August, 1976

{(xxii2)  The Indian Forest
Service (Pay) Amendment Rules.
1976, published in Notification No.
G.S.R. 751(E) in Garette of India
dated the 3Srd Avugust, 1976.
[Placed in Library. See No, LT-
10081/76}

{2) A copy of the Tamil Nadu
Public Men (Criminal Misconduct)
Rules, 1975, published in Wotifica-
tion No. SR.O. A-63/76 jn Tamil
Nadu Government Gazeite dated the
25th February,_ 1978 under sub-
ssction (3) of wmection 28 of the
Tamil Nadu Public Men (Criminal
Misconduct) Act, 1973 resd with
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clause (c) (iv) of the Proclamatj
dated the Sist January, 1978 fssued

by the President in relatio
State of Tamil Nadu, n to the

(3) A statement (Hind
English verslohs): — . l

and
(a) showing reasons for del

ay

inndlaying the above Notification:

(b) reasons for not laying the
Hindi version of the Notification,

[Placed in Library, See No. .
10982/76] . LT

NotrFicaTIONS, CoMPANIES

(Prorrrs
SurTAX (AMDT.) RuLes 1976 & lxeomf
TAX (5T AmbrT.) RuLEg, 1976

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE): [
beg to lay on the Table—

(1) A copy of Notification No.
G.S.R. 852 (Hindi and Engush
versions) published in Gazette of
India dated the 3rd July, 1976, ynder
section 51 of the Finance (No.2)

Act, 1871, [Placed in Library. See
No. LT-10983/76)

(2) A copy ench of the following
Notifications (Hindi and English
versions) under gection 38 of the
Central Excises and Salt Act,
1944:—

(i) The Central Excizge (Six-
teenth Amendment) Rules, 1976,
publisheq in Notification No. GS.R.
393(E)} in Gazette of India dated
the 9th June, 1976 together with
an explanatory memorandum.

{ii) The Centra]l Excise (Eighte-
enth Amendment) Rules, 1976,
published in Notification No.
G.SR_413(E) in Gazette of India
dated the 19th June, 1976.

[Placed in Library, See No. LT-
10984/76].
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{3 A copy of the Compsuies
(Profits) Surtax (Amendment)
Rules, 1976 (Hindi and Englizh
versions) published in Notification
Mo, 5.0, 572(E) in Gazette of India
dated the 28th May, 1976, under
sub-wection (3) of section 25 of the
Companies (Profits) Surtax Act,
1964, [Placed in Library. See No LT-
10985/76]

(4) A copy of the Income-tax
(Fifth Amendment) Rules, 1878,
(Hind: and English versions)
published in Notification No. 8.0.
420(E) in Gazette of India dated the
19th June, 1978, under sectiop 298
of the Incometax Act 1961.
[Placed in Library. See No. LT-
10088/76)

(5) A copy each of the following
Notifications (Hindi and English
versions) issued under the Central
Excise Rules, 1544 —

(i) G.SR 388(E) published 1n
Gazette of India dated the 1st
June, 1976 together with un ex-
rlanatory memorandum.

(i) GBR 810 publshed In
Gazette of India dated the 5th
June, 1976 together with an ex-
planatory memorandum

(i) GSR 395(E) published in
Gazette of India dated the 10th
June, 1978 together with an ex-
planktory memorandum

(iviy GSR 854 pubhshed in
Gazette of India dated the 12th
June, 1978 together with an ex-
planatory memorandum.

(v) GSR. 863 published in
Gazotte of India dated the 1Hth
June, 1876 together with an ex-
plamatory memorandum.

(vi) GSR. 885 published in
{Gezette of India dated the 19th

AUGUST 11, 1976
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Jupe, 1976 togeiier with an ex-
plaratery mwnocandum,

(Placed & Lébrgry. See No. LT-
10087 /78]

May, 1976 together with an
planatory memorandum,

(i) GBR, 36i(E) published in
Gazette of India dated the 2Tth
May, 1976 together with an ex-
planatory memorandum.

fiil) GS.R, 370(E) publisheg n
Gazette of Indla dated the 27th
May, 1976 together with an
explanatory memorandum

v) GS.R, 753 published m
Gazette of India dated the 29th
May, 1976 together with an
explanatory memorandum.

{v) G.8R. 388 (E) published n
Gazette of India dateq the 29th
May, 1876 together with an
explanatory memorandum.

(viy G.SR 387(E) published ip
Gazette of India dated the 1st
June, 1876 together wnth an
explanatory memorandum.

(vu) 5.0 1914 published In
Gazette of India dated the 5th
June, 1976 together with an
explanatory memorandum.

(vit) GBR. 805 published iu
Gazette of India dated the 5th
June, 1076 together with an
axplanatory memorandum.

(ix) GB&R. 808 published in
Garette of India dated the 5th
June, 1978 togother with an
axplanatory memorandum.

(x) GAR. 847 published In
Gazetle of India dated the 5th
Jupe, 1078 together with an
axplanatory memorsndum.
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(xi) GB.R. 808 %5&
June, 1976 togetber with an
expianatory memorsndum.

(xil) GSRB, 307(E) published in
Gazefte of India dated the 1ith
June, 1976 together with an
axplacatory memorandum.

(xiil) G.SR. 410(E) published in
Gazette of Indla dated the 17th
M._Im and G.SR. 463(E)

July, 1970 together with an
explanatory meu:dnnqm:

(xxil) GSR. 468(E) to GBR.
471(E) published in Gazette of
India dated the 23rd July, 1978
together with an  explanatory
memorandum

(xxiif) G.S.R. 480(E) published
In Gazette of India dated the 28th
July, 1976 together with amn
explanatory memorandum.

publithed in Gazette of India (xxiv) The Bill of Entry (Forms)
dated the 23rd July, 1978 to- Regulations, 1976, published 1in
gether with an explanatory memo- Notification No, 8.0, 518(E) in
randum, Gazette of India dated the lst

August 1076 together with an
explanatory memorandum.
[Placed in Library. See No. LT-
10088/176)

(7) A copy each of the tollowing
Notificaticns (Hindi end English
vertions) under sub-section (2) of
section 8 read with sub-section (3)
of secton 7 of the Customsg Tanff
Act, 1975:—

(1) G.S.R. 741(E) published in
Gazette of Indig dated the 2nd
August, 1976.

(il) GSR. T43(E)
Gazette of India
August, 1976.

(uuv) G.SR, 411(E) published 1n
‘Gazetite of India dateq the 17th
July, 1978 together with an
explanatory memorandum.

(xv) GSR. 898 published in
Clazette of India dated the 18th
June, 1976 together with an ex-
planatory mmemorandum.

(xvi) GS.R. 433(E) and 434(E)
published in Gazette of India
dated the 1st July, 19768 together
with an explanatory memoran-
dum.

published m
dateq the 2nd
{xvi) G.SR. 436(E) published

in Gazette of India dated the 1st

July, 1976 together with an (iii) G.S.R. 745(E) published in
explanatory memorandum, Gazette of India dated the 2nd
August, 1876.
{xwiii) S.0. 447(E) published in [Placed in Library. See No, LT-
Gazette of India dated the 1st 10089/786]
July, 1876 together with an Ra - (A ) R

explanatory memorandum.

(xix) G.S.R. 457(E) and 458(E)
published in Gazette of India
dated the 16th July, 1976 together
with an explanstory memorandum,

(xx) G.S.R, 1055 published in
Gazeite of India dated the 17th
July, 1076 together with an

memorandurm.

(xxi) GBR. 404(E published
in Gasetée of India dated the 32nd

1876

THE MINISTER OF ENERGY
(SHRI K. C. PANT): I beg to lay on
the Table a copy of the Radiation
Protection (Amendment) Rules, 1976
(Hindi and English versions) publish-
ed in Notification No. G.S.R. 756 in
Gazette of India dated the 28th May,
1976, under sub-section (4) of section
30 of the Atomic Energy Act, 1962

[Placed in Library. See No. LT-
10000/76).



